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BEFORE THE NATIONAL GREEN TRIBUNAL

EASTERN ZONE BENCH, KOLI(ATA"

Original Application No. 129 12025 I EZ'

M.A no .]0 of 2025

Subhash Datta

".....App1icant

Versus

Visva Bharati & Ors

".....Respondents

Report filed on behalf of Respondent no 1 i.e. visva-Bharati

I, Dr" Bikash N,lukhopadtryay, son of Brajamohan Mukhopadhyay, aged about -

56 vears, bir faith - Flindu, working as Registrar, Visva Bharati. Santiniketan,

District -Birbhum, PIN 731235, clo hereby solemnly affirm and state as follows:

1. I arn the Registrar of Visva-Bharati; as sllch I am well acquainted with the

facts and circumstances a.nd I am duly authorized by the University to

affirrn this instant report in the form of Affidavit.

2, I say that try order clatecl 01-11-2017, the l-Ion'ble Tribunal made certain

directions r"tpon the University, the Sriniketan Santiniketan l)evelopnlent

Authority (SSDA) and ttre State Government for establishing Solid Waste

Management Plzrnt ancl Sewage Treatment Plant in Santiniketan and the

responsibility to draw up the project was given jointly to Visva-Bharati,

Santinilietan Tnrst and the Sriniketan Santiniketan Developrnent

Authorit'y. (SSDA), a clevelopment authority under the lJrban

Development Department of the State Government. There was further

direotion uporl the lltate Government, the State Pollution Control Board

ancl Bolpr-u" lv4unicipality to implement the statutory provisions and also to

"- {
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support the University for implementation of the waste management and

env ironmental p o llution in Vi sva-Bha r ati ar ea.

3. I say that in spite of the said direction, it was not possible for the

University to implement the said order due to the following reasons:-

a) Visva Bharati was not under the jurisdiction of Bolpur

Municipality.

b) Visva Bharati did not have expertise for executing solid waste

management plant.

c) Visva Bharati did not have fund for irnplernenting solid and liquid

waste management plant.

4. I say that on ll-12-2019, the Hon'ble Tribunal was pleased to pass a

direction for formation of a committee so that Solid and Liquid Waste

Management Plant could be implemented. However, the project could not

be implemented by the stakeholders (Urban Development Department of

the State Government, SSDA, Bolpur Municipality and Visva-Bharati)

despite several meetings and inspections.

5. In the above circumstances, on 08-2-2023, the Hon'ble National Green

Tribunal was pleased to pass the following directions so that Solid and

Liquid Waste Management Plant could be implemented:-

I. 66As a Bulk Waste Generator, for Solid and Liquid Waste

Management, Visva-Bharati may choose one of the following two

options: -

a. Set up its own Waste Management System at their own area

and run the same on their own for the Campus Area, which is

outside the jurisdiction of any local body.

b. Against user fee, infrastructure establishment & manpower

support cost and other necessary support, may take these

services from Bolpur Municipality." (portion quoted from the

Order)

t.,*
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The State Government in the Urban Development and Municipal Affairs

Department would prepare (i) a DPR and Micro-Level Plan (MLP)

covering the Visva-Bharati campus for Solid Waste Management and (ii)

another DPR for water body conservation, used water management,

faecal sludge management.

For preparation of DPR and MLP, Visva-Bharati and tsolpur

Municipality would render all logistical assistance"

State Government through local administration would solve the

environmental problems of the Bhubandanga Bundh water body system

of Visva-Bharati.

V" After preparation of DPR, the State Government might build and operate

the Solid and Waste Management System and Sewage Treatment Plant

(STP) for Santiniketan, else the lJniversity would approach the UGC and

Ministry of Education for Capital Expenditure (CAPEX) and Operating

Expenditure (OPEX)

Vi. Cost of DPR and MLP would be bome by the Urban Developrnent and

Municipal Affairs Departrnent of Gov't of West Bengal.

VII" A compliance report was directed to file by the District Magistrate and

Collector, Birbhum within 31-01 -2025"

5" I say that for the pulpose of irnplementation of the said order, the

University has written a letter on 19.2.2026 to the Secretary, Ministry of

Education, Depafiment of Higher Education requesting for a special

recurring grant for a sum of Rs. 15.00 lakhs for the financial year 2025-26

and Rs" 1.5 crore for the financial year 2026-27 for payrnent of user fees

to Bolpur Municipality for the purpose of door-to-door waste collection

and disposal of the same. The University has also requested for granting a

special capital grant for a sum of Rs. 13"00 crore towards setting up of a

sewerage treatment plant as per the detailed project reporl to be prepared

by the Urban Development and Municipal Affairs Dep't (UDMA) for the

area of Visva Bharati.

II.

III.

IV"

Bof.u,t:
fldX "C\r 

.. "-

6341



7. I say that apart from the aforesaid steps, the University has constituted

two committees, one for implernentation of door-to-door waste collection

vide office order REG/O.O 1891436125-26 dated 05-02-2026 and another

for preliminary DPR regarding Liquid Waste Management as per Hon'ble

Tribunal's order vide office order REGiO.O 189144812025-26 dated 13-02-

2026.

8. I sa;r that in compliance of the order clated 22-12-2025 passed by the

Hon'ble Tribunal, several meetings have been held and joint inspections

and/ or surve)/s have been conducted by the senior officials including the

Principal Secretary, UDMA Department, Vice-Chancellor, Visva-Bharati,

Registrar, Visva-Bharati, Finance Officer, Visva-Bharati, Director, State

Urban Development Agency (SUDA), District Magistrate, Birbhum,urDan ljevelopmenL Agclloy \DUIJA/, r_lsrfluL ].vraBrsLrarE, Dllullurll,

Chairperson, Bolpur Municipality, senior officials of the SSDA,

Municipal Engineering Directorate (MED), WBPCB and other State

Government agencies. Finally, the following understanding has been

arrived at, between the parties to the instant proceeding pending befbre

the Hon'ble Green Tribunal.

The University will manage door-to-door waste collection, on its

own"

As per the Registrar's notification dated 05-02-2026, the

tJniversity has already started the prirnary collection and secondary

collection of waste materials in segregated manner from all

Departments, Bhavanas, Offices, hostels, guest houses, quarters etc

and the same is being transpofted to the processing sites of the

University,

The bio-degradable wastes are being processed through

composting and vermi-composting by the University in its campus

(Photographs enclosed).

The transportation of non-degradable wastes to the Bolpur

Municipality's processing site at Khosh Kadarnpur has already

been started as per the District Magistrate's merno no 465lRM

A

a)

b)

c)

d)
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dated 24-03-2026. In this respect, the report, dated 25-03-2026 of

the Implementation of Door-to-Door Waste Collection Committee

of the lJniversity, along with of the photographs of primary and

secondary waste collection are enclosed.

It has been decided that the Bolpur Municipality will assist the

University to process the waste collected by the University against

the user charges of Rs. 60,000/- per month towards processing fees

for waste TPD of 4 tonl day as calculated by the University as on

date" (Ref: - Registrar's letters Estate/ECD-|1605125'26,

Estate/ECD-L1607125-26 dated 09-03-2026 and Estate/ECD-

11609125-26 dated 10-03-2026 and District Magistrate's letter

465lRM dated 24 -03 -2026) 
"

B. It has been decided that the Nfunicipal Engineering Directorate under the

UDMA dep't will aruange urgent diversion of 3-4 polluting waste water

drains having outfall in Bhubandanga Bundh. (Ref: - Our letter dated

Estate/ECD -l I 608 125 -26 dated 09 -03 -2026).

C. The SUDA under the UDMA Dep't, Gov't of West Bengal, will prepare a

DPR for Liquid Waste Management in VB campus. (Ref: Our letter

REG/60/445125-26 dated 11-02-2026;. For this, the SUDA has already

engaged IIT, KGP (School of Water R.esources) vide their memo dated

rc-03-2025. The IIT I(GP team has already started ground survey and

inspections on 17-03-2026 for frnalization of DPR. (Copies of relevant

documents are enclosed).

D. All the necessary steps taken and communications made in between the

parties are mentioned herein below :-

e)
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Details of Documents Subject Remarks

a
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N
I
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(a

Letter no 191-SUDA

13014(r 7)114t2022-PM

SEC (SUDA) of Shri

Joly Chaudhuri, Special

Secretary to the Govt of
West Bengal, UDMA
Dep't, to the Vice
Chancellor, V.B

Joint Visit scheduled on 03-02-

2026. Also a request for making

necessary arrangements by

deputing one Officer for the Joint

Visit scheduled on 03-02-2026 on

SLWM of Visva-Bharati campus

h

\o
OT

N
I

N
I

ra

Minutes of the meeting

Ireld on 03-02-2026 and

a Joint site visit of the

officials of Gov't
(UDMA Dep't and

SUDA), Bolpur
Municipality, other

District Administration

Joint Visit conducted on 03-02-

2026.

Joint Visit conducted

and report issued by

Estate Office on 04-

02-2026 and the

SUDA (UDMA
Dep't) on 05-02-

2026

c

\o
N

N
!

N
I

\n

Letter no 236-UDMA-
28011(l 1)113t2021

dated 05-02-2026 of
Shri Joly Chaudhuri,

Special Secretary

Minutes of the meeting dated 3l-
01-2026 chaired by the Principal

Secretary UDMA Dep't. with
Visva-Bharati, District
Adrninistration, Bolpur
Municipality, MED, UD&MA
Dep't on Solid & Liquid Waste

Management of VB

d

\o
N

N
I

N
I

IN

Notificatiorr issued by

the Registrar, Visva-
Bharati vide memo no

Estate/EC D- 1 I 537 125 -26

dated 05-02-2026,

Detailed guidelines on door-to-

door waste collection in line of
SWM Rules 2026 in Visva-Bharati
campus.

e

t\t

N
I

N
I

Letter no-

REGt60t445t25-26

dated 11-02-2026

of the Registrar, VB
to Shri Joly Chaudhuri,
Special Secretary

CC: DM, Birbhum

Request for a DPR on sewage

treatrnent plant for VB Campus.

Action taken by the

UDMA Dep't on 10-

03-2026 by engaging

IIT, KGP (School of
Water Resources)

f

\o
OI

N
I

(-I

I
?a

Notification no-

REG/O.O/89 t448t202s-
26 dated 13-02-2026

for
for

An internal committee
preparing a preliminary DPR

liquid waste management.

In progress

^t

ii.run'
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N
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4396|PWDlBM12025-26

dated 16-02-2026 from

Chairperson, Bolpur

Municipality to the

Vice-Chancellor, VB

Request for approval of user fees

of Rs. 9,86,0091- for solid waste

management in the premises of VB

under the execution of Bolpur

Municipality.

University did not

agree with the

figure. Negotiation

meeting held 18-02-

2026

h

\o
N

N
I

N
I

o\

Email dated 19-02-2026

of the Registrar

Minutes of the negotiation meeting

held on 18-02-2026 reg. "Solid
Waste Management"

VB requested for a

lumpsum discount of
50%" Municipality
agreed to take up the

matter with the State

Gov't,

l

\c
N
(\I

I

N
I

o\

Letter no Estate/ECD-

l/OA no

12912022t56212025-26

dated 19-02-2026 from
the Registrar to the

Secretary, Ministry Of
Education, Dep't of
Higher Education,

Shastri Bhawan

Request for additional funding of a

sum amounting around Rs.13.00

crore for solid waste management

and setting up of sewage treatment

plant (STP)

j

an

N
!

N
!

.I

Letter from the

Executive Officer,

Bolpur MLrnicipality to

the Registrar, VB vide

memo no-

4s46t(2)tSANVBM/2s-

26 dated26-02-2026

Proposal for allowing 50%

concessior-t only on Manpower

charges for SWM services

Final amount

offered by

Municipality
Rs.6,22,0831-,

AS

the

is

k

I
N\C
=N
x c't

Report dated 26-02-2026

"lmplementation of
door-to-door waste

collection committee"

Analysis of tonnage and cost for

secondary collection by VB against

the Municipality's rate of
Rs.6,22,083 l- per months.

Committee

estimated a monthly

expenditure of Rs.5,

24,2401-"

l

\o
.I
6l

I

ra
!

ra

Letter no- Estate/ECD-

11602125-26 dated 05-

03-2026 of tl.re Registrar,

VB to Shri Joly

Chaudhuri, Special

Secretary

CC: DM, Birbhum

Request for reduction of estimate

of Rs.6,22,083/- in view of
University's assessment of TPD of
not more than 4 tonnes per day as

against the TPD of 6 tonnes per

day shown by the Municipality

t\BiI

G{}n "
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x
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Details of Documents

m

\o
N
(.I

I
m

I

o\

Letter no-Estate/ECD-

11605125-26 dated 09-

03-2026 of tl, e Registrar,

VB to Shri JolY

Chaudhuri, SPecial

Secretary

CC: DM, Birbhum

Rfirest to l-the UniversitY know

about the Processing charges for

TPD of 04 tonnes to be taken bY

Bolpur MuniciPalitY

n

\c
(.T

(.I
I

(.)

I
o\

L"tt"r no-Estate/ECD-

11607125-26 dated 09-

03-2026 of the Registrar,

VB to the DM, Birbhum

Uilversrty ;ill imPlement the

door-to-door waste collection on

its own and University is agreeable

to pay Rs. 60,000/- Per month

towards processing fees. Request

to advise BolPur MuniciPalitY to

execute MoU reg. this matter'

0

\c
(.I

CI
I

ra
I

o\

Letter no-Estate/ECD-

11608125-26 dated 09-

03-2026 of the Registrar

to the ChairPerson,

Bolpur Mr"rnicipality

R.quest for taking urgent steps for

diversion of waste water drains

having outfall in Bhubandanga

Bundh with reference to decision

taken in the meeting dated 3i-01-

2026 and07-02-2026

p

(\I

o!
I

m
l

Letter no-SUDA-

10314(17)1t412022-PM

sEC(SUDA)-

SUDA/231 1 dated 10-

03-2026 of Director,

SUDA to Dr, Partha

Sarathi Ghosal, Asst.

Prof, School of Water

Resources, tlT KGP

Request to IIT KGP to Prepare

DPR for Sewage Treatment Plant

(STP) of VB CamPus within 15

days

Ref:

REG/60/445125-26

dated 11-02-2026 of
Registrar, VB

q

\o
N

N
I

f.)

I

Letter no-Estate/ECD-

11609125-26 dated 10-

03-2026 Registrar, VB

to the DM, Birbhum

C.C: Shri Joly

Chaudhuri, SPecial

Secretary

Clarification reg. Processing

charges which have been

calculated (@ TPD of 04 tonnes

(2.9 tonnes wet waste*1.1 tonnes

dry waste by the UniversitY

r

\o
N

(rI
I

ra
I

i,n

Letter of Dr" Parlha

Sarathi Ghosal, School

of Water Resources, IIT

KGP, to the Registrar,

Visva-Bharati

Reqr,rest for perrnission to conduct

site survey within Visva-Bharati

campus

Permission given

vide letter no

Estate/\lGT 1632125'

26 dated 17-03-2026

of the Registrar

{t#.(::i
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Details of Documents Subject Remarks

s

\o
N
(.I

I

ta
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o\

Resolution of Executive

Council of Visva-

Bharati

Ratiftcation of the actions taken by

the Univelsity in compliance with

the Hon'ble NGT's orders dated

21 -O I -2026 and 22-12-2025

t

\o
N
.I

t(a
I

t
N

Letter no 465/RM dated

24-03-2026 of District

Magistrate, Birbhum to

Executive Officer,

Bolpur MunicipalitY

D"po.al and Processing of solid

waste collected bY Visva-Bharati

in cornpliance of Hon'b1e NGT's

direction.

Refi

Estate/ECD-

U605125-26,

Estate/ECD-

11607125-26 dated

09-03-2026 and

Estate/ECD-

11609125-26 dated

t0-03-2026

u

\o
N

N
I

ta
I

in
N

Report dated 25 -03 -2026

of lhe Committee for

Implementation of Doo-

to-Door Waste

Collection

Notification issued bY the

Registrar, Visva-Bharati vide

rremo rro Estate/ECD-l 1537 125-26

dated 05-02-2026

Report and

photographs of
primary collection,

secondary coilection

are attached

\r'

Vermi-composting of
hofiiculture waste

Bio consortium for vermi

composting using fallen leaves

photographs are

attached

x

(.d
I

ra
I

\o(\

R.eport of the Committee

for restoration I
improvement of water

bodies of the campus

Restoration of waterbodies of
Visva Bharati

Work order dated

05-02-26, final bill

and recent

photographs

ffi
rl

str'.

G0\1'Cr
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The photo copies of all the aforesaid relevant documents are annexed hereto and

marked as Annexure a to x.

9" In the above circumstances, I say that the University is ready and willing
to cornplete the solid and liquid waste management plants as per detailed

project repofts as early as possible subject to availability of funds

provided by the Ministry of Education/ University Grants Commission"

10"The statements made in paragraph nos 1 to 9 are true to my knowledge.

Frepared in my office. g;-.rt{Fq-q

ftwrrrff

,,X,?n-FlTL*

Identified by me.

fui f/L\-.-k\"a^tt-L '

eafocate t= [qqDLt\q65otl\2o 
rk

C- 
cV a-^^-*i tztr^r-Xrr-pi-r ,€ l- I

Advocate 
I
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VERIFICATION

I, Dr. Bikash Mukhopadhyay, son of Brajamohan Mukhopadhyay, aged

about -56 years, by faith - Hindu, working as Registrar, Visva Bharati,

Santiniketan, District -Birbhum, PIN 737235, do herebyverify that the

statement made in paragraph no 1 to 10 are true to my knowledge and

paragraph no 10 is matter of record and rest is my respectful submission

before this Hon'ble Tribunal.

Dated on 26th March, 2026

9u.xt , 4Ll , dE,-2:t-o0,2L

d

t?7
s6rsErs
frtrqrm:ft
Registrar

Vlsva-Bharatl

v

-l
}}";t, !).*.'..* _^$t

*$;*s*"''*
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OFFICE OF THE BOLPUR MUNICIPALITY
BOLPUR. BIRBHUM. PIN.731 204

Chairman, Smt. Porno Ghosh

Vice-Chairman: Omar Sekh
„.„,4.3.i„&.I.e.wb&AMLk92sQ G

Mail ID- bolpurmuntclpality@gmail.com

www. bolpurmunicipallty.org

Fax: 03463-252501, Phone: 03463.252501 D,k...................1..k..:..n.a.:..I$!;_6._,

To,

The Hon’ble Vice Chancellor

Visva-Bharati University
Santiniketan

Sub: Request for kind approval of user fees for Solid Waste

Management in the premises of Visva-Bharati University

under the execution of Bolpur Municipality.

Respected Sir,

With due respect, this is to inform you that a meeting was convened on 13/02/2026 at 2:00 PM in the

chamber of the Hon’ble Registrar, Visva-Bharati University, in the presence of the Hon’ble Registrar, officials of the

UD & MA Department, and officers of Bolpur Municipality. The meeting was held to discuss matters relating to the

fixation of user fees and the monthly expenditure for implementing and maintaining the Solid Waste Management
system within the Visva-Bharati campus.

/ \i

L, I.fPty

The discussions primarily focused on establishing a structured, efficient, and sustainable mechanism for the

proper collection, segregation, transportation, and scientific disposal of solid waste generated across the

university premises. Emphasis was laid on ensuring regular and systematic waste management in compliance with
applicable governmental rules and environmental guidelines.

Pursuant to the deliberations and resolutions adopted in the meeting, Bolpur Municipality has prepared a

detailed Monthly Expenditure Chart amounting to Rs. 9,86,009.00 (Rupees Nine Lakh Eighty-Six Thousand Nine

Only) per month. The expenditure includes costs towards manpower engagement, vehicle deployment and

maintenance, operational expenses, and supervisory arrangements necessary for the effective execution of the

Solid Waste Management system within the campus.

The proposed plan is aimed at maintaining cleanliness, improving environmental sustainability, and ensuring

proper hygiene standards throughout the university premises.

In view of the above, I most respectfully request your kind approval of the proposed user fees and the Monthly

Expenditure Chart to enable Bolpur Municipality to initiate and implement the necessary arrangements at the

earliest. Your approval will facilitate the smooth and timely execution of the Solid Waste Management system for
the benefit of the university community.

Thanking you in anticipation of your kind consideration.

Enclosure: Monthly Expenditure Sheet.

Yours faithfully,

_, abA.
ChiFFFiM

/
Copy forwarded for kind information and requested to take necessary action to: :, .. i " “ ' ' - : ??!it*.;

Principal Secretary to the Govt. of West Bengal

UD&MA Department, Nagarayan, Saltlake, Kolkata

Director SUDA, UD&MA Department

ILGUS Bhavan, Salt Lake, Kolkata

3. District Magistrate, Suri, Birbhum

PWbIBJDl>62c'>hatp- / Z. O ?~ 26)/ P
Memo N..- 4396 &

Bolpur Municipality

1

2

_, @bDOh
ChaFrFn'Hr -' - J

Bo.lpur Municipality
Chairman

Bolpur Municipality
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Monthly Expenditure for Visva Bharati to be provided to Bolpur Municipality

for Solid Waste Management

Number of

Establishment

257

34

48

15

6

22

Male

328

1480

671

Female

303

1491

322

Population

Quarter

Hostel

Office

Canteen

Guest House

Bhavan

Day Scholar

Floating

Population

TOTAL

63 1

2971

993

2156

0

8101

10500

4319

5550

1500

13848

3782

4950

1500

12348

3000

28352

Labour

Unskilled

Semi Skilled

Skilled

.)Rate/ Da

399.35

439.3 1

483.42

Waste Generation (TPD

6

Wet Waste (TPD
4

Dry Waste (TPD

2

Vehicle and manpower required

Pedal tri Cycle
Required

r
Trailor tuired

Nirmal Band:hu

Nirmal Sathi

Driver

Helper

Cost for Manpower:

/ Nirmal Band:hu & Helper: (42+5)= 47 X Rs.399.35 i.e. Rs. 18769.45/ day

/ Nirmal Sathi: 7 X Rs.439.31 i.e. Rs.3075.17/ day

V Driver: 5 X Rs.483.42 i.e. Rs.2417.10/ day

Monthly Cost for Manpower: (Rs.24261.72 X 30) = Rs.727851.60

Total Distance Covered by each F.O. T: 12 KM/ trip

So 10 trips will be done by 5 FOT covering (10X12) i.e. 120 KM / day
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a

Fuel considering 8 KM / ltr requires (120/8) i.e. 15 hr/ day

Cost of Fuel = (15 X 100) i.e. Rs.1500/- per day

Monthly cost of Fuel = Rs.1500/- X 30 days i.e. Rs.45000/-

Lubricant required considering 1 hr for 500 KM = 120/500 i.e. 0.24 ltr/ day

Cost of Lubricant @Rs.350 / hr X 0.24 = Rs. 84/- per day

Monthly cost of Lubricant = Rs.84/- X 30 days i.e. Rs.2520/-

Monthly Maintenance charge of vehicle:

1. For PTC – Rs.500/- X 42 = Rs.21,000/-

2. For FOT - Rs.2000/- X 5 = Rs. 10,000/-

Total: Rs.31,000/-

Total monthly expenditure for collection and transportation: Rs.( 727851.60

+ 45000 + 2520 + 31000) = Rs.806372/ month.

Monthly Processing cost: (6 ton X 30 days X Rs.500 processing fee per ton) =
Rs.90000/-

Total Monthly Expenditure: Rs.896372/-

Monthly Monitoring & Supervision charge: Rs. 896372 X 10 % =Rs.89637/-

Total Charge to be paid per month to Bolpur Municipality:
Rs.896372/-+ Rs.89637/- = Rs.986009/-

S u b M P& s : #if: n g i n e e r

Bolpur MunicipalitY
Bc>!pur, Birbhum

W
Assistant €ngheer/E4€

(in ' Charge)

Botpur Mun}c+pattty
-’.!our : Blrbhum

(]'heah

Bolpur auni£ipality
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Date: 15.03.2026 
 
 
To 
The Registrar 
Visva-Bharati University 
Santiniketan, Birbhum – 731235 

 
Subject: Request for permission to conduct site survey within Visva-Bharati Campus 

 
Sir, 

This is to inform you that the School of Water Resources, IIT Kharagpur has been entrusted by 
the State Urban Development Agency (SUDA), Government of West Bengal, to prepare the Detailed 
Project Report (DPR) for Sewage Treatment Plant (STP) and allied drainage network for the campus of 
Visva-Bharati University. 

 
In this regard, two members of our survey team visited the campus to initiate field survey work 

but could not proceed due to unavailability of permission. 
 
We therefore kindly request your good office to: 

1. Grant necessary permission to conduct the survey within the campus and relevant buildings. 
2. Nominate a staff member to guide the team across the premises. 

 
A copy of the work order and ID details of the two survey personnel are enclosed herewith for 

your reference. 
 
Your cooperation in facilitating the survey at the earliest will be highly appreciated. 
. 

 
      Thanking you. 

 
     Yours faithfully, 

                                                                                                         
           
 
 
 
 
         (Dr. Partha Sarathi Ghosal) 

Assistant Professor 
School of Water Resources 
IIT, Kharagpur 
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